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ACT No. XXIT or 1882.

-

T 'Iz l Iqu 3 [Ji CIL-

Pass®? General on the 2nd
{ f' the Governor eneral on e £
(RHW""’J the assen iovember, 1882.)

P

ove doubts regarding the Madras
Forest Act, 1882.

) doubts have arisen whether the Madras
“ HEI'{st jﬁt 1882, is consistent with certain Acts

o éi\-emor General in Council, and 1t 1s expedi-
of tﬂflg emove those doubts; It is hereby enacted as
el

follows :—
1.No enactment of the Governor General in

Oouncil shall affect, or shall be deemed to have at any
tme contained anything which would affect, the ;
Madras Forest Act, 1882.

g Act to €T

Enactments
of the Gov-
ernor General
in Couneil
not to affect
the Madras
Forest Act.



